559

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO. 34 OF 2024
IN
ORIGINAL APPLICATION NO. 338 OF 2023

RAVINDRA SINGH APPLICANT
VERSUS
NATIONAL HIGHWAY AUTHORITY OF RESPONDENTS
INDIA & ORS
INDEX

' Sl. No. Particulars Pages

1. Reply On Behalf Of District Magistrate, Agra Uttar 1-9

Pradesh (U.P.) Along With Affidavit
2. Annexure-P/1:- True copy of letter No.
10

5740/ZP/Year 2025-26 dated 27.01.2026 issued by

the Additional Chief Officer, District Panchayat,

3 Annexure-P/2:- True copy of letter No.
295/D/Bhavan/2026 dated 27.01.2026 issued by the 11-30

Agra Development Authority, Agra




560

Annexure-P/3:- True copy of letter dated

29.01.2026 issued by the Executive Engineer,

Provincial Division, Public Works Department, Agra

31

Annexure-P/4:True copy of letter No.
1258/Estimate/73 dated 30.10.2025 issued by the
District Magistrate, Agra to the Principal Secretary to
Hon'ble Chief Minister, Government of Uttar Pradesh,

Lucknow

32

Date:03/02/2026

\ (2 AX\\ M
Nk \

Place: New Delhi

THROUGH

Priyanka swami

Advocate

Standing Counsel For State of U.P
F-13, Jangpura, New Delhi
110014




561

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO. 34 OF 2024
IN
ORIGINAL APPLICATION NO. 338 OF 2023

WINDRA SINGH APPLICANT
VERSUS

NATIONAL HIGHWAY AUTHORITY OF RESPONDENTS
INDIA & ORS

NOTARIAL

REPLY ON BEHALF OF DISTRICT MAGISTRATE, AGRA

MOST RESPECTFULLY SHOWETH:-
I Aravind Mallappa Bangari , aged about 43 years S/o Sh. Sri Mallappa,
presently posted as District Magistrate, Agra, do hereby solemnly affirm

and state as under:

1. That I am the answering Respondent and District Magistrate, Agra,
and am fully conversant with the facts and circumstances of the
present case. I am competent and duly authorised to swear this

L;eply/status report in compliance with the order dated 10.11.2025

EMF)LT@ L2
- %OTA ypa ed by this Hon’ble Tribunal in the present matter.
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2. That the present reply/status report is being filed strictly in

compliance with and in continuation of the directions contained in
paragraphs 15 to 18 of the order dated 10.11.2025 passed by this
Hon’ble Tribunal, whereby this Hon’ble Tribunal, inter alia, directed
the District Magistrate, Agra to place on record a clear disclosure
regarding the timeline, manner of completion and inter-
departmental coordination with respect to drainage connectivity,
construction of drains/culverts and prevention of discharge of
untreated sewage along the stretch from Rohta to Kakua on the

Agra—-Gwalior Road.

. That the answering Respondent submits that the earlier affidavit

dated 06.11.2025 primarily addressed repair and maintenance
aspects. In compliance with the subsequent observations of this
Hon'ble Tribunal, the present affidavit comprehensively sets out the
issue-wise compliance, present status, timelines and future course
of action, duly harmonising the findings of the Joint Committee,

departmental inputs and instructions issued pursuant to the order

dated 10.11.2025.

4. That in compliance with the order dated 10.11.2025, a Joint

Commlttee was constituted by the office of the District Magistrate,
b

z Aﬁ”a vide letter No. 844/L-246/2026 dated 06.01.2026 for on-site

ir
& ‘
2\
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inspection, assessment of existing conditions and preparation of a

time-bound action plan.

5. That the Joint Committee comprised of the following authorities:

g-
h.

. Vice Chairman, Agra Development Authority, Agra;\

. Municipal Commissioner, Municipal Corporation, Agra

District Panchayat Raj Officer, Agra;

. Chief Engineer, Public Works Department (Provincial

Division), Agra;

. Project Manager, C&DS Unit-35, Uttar Pradesh Jal Nigam,

Agra;

Project Director, National Highways Authority of India (Agra—
Gwalior Road);
Additional Chief Officer, District Panchayat, Agra; and

Regional Officer, Uttar Pradesh Pollution Control Board, Agra.

6. That the Joint Committee conducted a detailed site inspection on

21.01.2026 along the Agra—Gwalior Road, covering the stretches at

Sewala Sarai, Rohta, Itaura, Nangla Makraul and Kakua, in the

presence of senior officers of the concerned departments.

67D
(NMC } That during inspection, instances of waterlogging were observed at

N
O (ﬂ) 3) Certain locations, particularly on the service lane near village Itaura,
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attributable to inadequate drainage and stagnation of mixed sewage
and storm water.

8. That upgradation and repair works on the Agra—Gwalior Road were
found to be ongoing under the supervision of the Public Works
Department (Provincial Division), pursuant to sanction accorded by
the National Highways Authority of India.

9. That the District Panchayat informed the Joint Committee that only
one residential colony in village Tehra, Gwalior Road, has an
approved layout under its jurisdiction and no discharge of
wastewater onto the road was noticed from the said colony during
inspection.True copy of letter No. 5740/ZP/Year 2025-26
dated 27.01.2026 issued by the Additional Chief Officer,
District Panchayat, Agra is attached herewith and marked
as Annexure P/1.

10. That the Agra Development Authority, being the statutory authority
responsible for approved colonies within its jurisdiction, has
submitted its detailed status report vide letter No.
neLA

( {M Lc"v%\295/D/Bhavan/2026 dated 27.01.2026 wherein stating that the
/ Ci (ﬁ' Iowlng actions have been undertaken by the ADA:
Temporary Sewage Management: In compliance with the

i ,4__-_:f~.-‘mter|m directions of this Hon'ble Tribunal, ADA is continuously




565

undertaking lifting and disposal of sewage from village Rohta
to village Nagla Makraul through tankers and suction
machines to prevent overflow of untreated sewage. Daily log
books and photographic evidence are being maintained. An
amount of approximately Rs. 7.87 lakhs has been expended
till date on this interim arrangement.

ii. Approved Colonies and Drainage Network: Notices have been
issued to developers of approved colonies on 30.05.2025,
05.07.2025, 12.08.2025, 24.09.2025 and 21.01.2026
directing completion of internal development works, including
drainage, sewerage and STPs, as per sanctioned layouts.

iii. Phase-wise Drainage Planning: Owing to the scattered
location of approved colonies, a single integrated drain has
been found technically infeasible. Accordingly, two phase-wise
drainage routes have been identified and detailed estimates
prepared.

iv. Phase-I: Preparation of estimate for construction of a 1400-
c “M’\ 6| el
- W
6 approved colonies, namely Shri Dwarika, Diksha Dwarika, Shri

meter side drain for disposal of treated wastewater from five

Ram Nirvana, Vinayak Town and Vinayak Homes, along

" Phase-I Marg, Garhi Thakurdas.
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v. Phase-II: Preparation of estimate for construction of a 600-
meter drain on both sides of Phase-II Road, Bamrauli, for
disposal of treated wastewater from five approved colonies,
namely Gauri Kunj, Dwarika Green-2, Dwarika Green-59, SR

Homes and Dwarika Residency.

True copy of the said letter dated 27.01.2026 issued by the
Agra Development Authority is attached herewith and

marked as Annexure P/2.

11. That the ADA has been specifically directed to submit phase-wise
timelines, mobilise resources and ensure execution of the above
drainage works in a time-bound manner, strictly in compliance with
the directions of this Hon'ble Tribunal.

12. That the Agra—Gwalior Road stretch from Chainage 8.00 to 13.00
(total length 5.00 km) has been sanctioned for repair and
upgradation by the National Highways Authority of India at a total

cost of Rs. 4.99 crore, out of which Rs. 2.50 crore has been released

the Public Works Department.

ol el e

. g/—-k13. 'I;I’/l\a %e Jv&rk has been awarded through contract, commenced on
‘ @’ 2\01.01.2026 and is presently in progress. As per contractual

conditions, the targeted date of completion is 31.05.2026. The
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scope includes improvement of road surface, service lanes and
roadside drainage structures, which will aid in mitigation of
waterlogging.True copy of letter dated 29.01.2026 issued by
the Executive Engineer, Provincial Division, PWD, Agra is
attached herewith and marked as Annexure P/3.

14. That this Hon'ble Tribunal, in paragraph 15 of the order dated
10.11.2025, specifically observed that the earlier affidavit did not
disclose timelines and manner of completion of further drainage
connectivity and/or construction of culverts.

15. That in compliance thereof, it is respectfully submitted that for
addressing the larger issue of permanent drainage connectivity and
prevention of sewage stagnation, a proposal for construction of an
RCC drain has been prepared and forwarded for financial sanction.

16. That a letter bearing No. 1258/Estimate/73 dated 30.10.2025 has
been sent by the office of the District Magistrate, Agra to the
Principal Secretary to Hon'ble Chief Minister, Government of Uttar
Pradesh, Lucknow, seeking budgetary provision of Rs. 10,863.45

Iakhs for construction of the requisite RCC drain. True copy of

/ 66 ),V ,ﬁn)%stnct Magistrate, Agra is attached herewith and

marlqed as Annexure P/4.
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17. That upon receipt of financial sanction, execution shall be
undertaken in a phased and time-bound manner with inter-
departmental coordination between ADA, PWD, NHAI and UP Jal
Nigam, ensuring proper outfall connectivity and prevention of
discharge of untreated sewage onto the roadway.

18. That in compliance with directions in paras 15 to 18 of order dated
10.11.2025 the answering Respondent submits issue-wise
compliance as under:

A. Disclosure of timeline and manner of completion:
Detailed phase-wise plans have been prepared by ADA; PWD
road and drainage works are ongoing with a fixed completion
date of 31.05.2026; and proposal for RCC drain stands
forwarded for sanction.

B. Separation of sewage and storm water drainage: All
concerned agencies have been instructed to ensure that
Sewage carriage systems and natural storm water drains are

kept separate, and that no untreated sewage is allowed to

enter storm water drains.
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management of sewage through tankers and suction
machines, ensuring no overflow of untreated sewage.

D. Inter-departmental coordination: Regular review and
coordination meetings are being conducted under the
supervision of the District Magistrate, Agra, to resolve
connectivity gaps and ensure compliance with the directions
of this Hon'ble Tribunal.

19. That the answering Respondent undertakes to continue monitoring
and coordinating the actions of all concerned departments and to
ensure that the directions of this Hon'ble Tribunal are complied with

JA/

DEPONENT

in letter and spirit within the stipulated timelines.

VERIFICATION

I, the above-named deponent, do hereby verify that the contents of the
above affidavit are true and correct to my personal knowledge and belief
and that nothing material has been concealed therefrom.

Verified at Agra on this 063 day of February.

Ve 28] 2= _ ;
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. . 0 “lﬂ,lq eRa arferavor, -1 ﬁ?vﬁ_LNGT) ¥ qfera qfroﬁo H0—338 /2023 U4
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1. WO BRT arfreeor, 98 fResh (NGT) g1 oiRe amRer REiE 10.11.2025
T 39 R *—- |

“Such a submission does not seem to be reasonable submission, the ADA should
promptly discharge its duty of constructing a drainage network in the concerned sanctioned
colonies. Hence, we direct the Vice-Chairman, ADA to file an affidavit disclosing the time line,

resources and the complete phase-wise plan for constructing the drainage network in those
colonies.”

2. OIS BRT sifdrawwn, i Reeht (NGT) BN Wi amewr Red 10412025 @
STIUTS | U¥TA W@b_oT yrH Ag@r § g e aedta 9w A /T o
% PR 39 SR/ G & mead @ T U B g A SEad s
fe aTirRer g1 SR @ S <@ | T T R D P @ Bre
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SL.N. Date . Tanker No. Tanker Driver Name Numbers of Round

1 04-11-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 - Ranjeet 3.00

UP 80 DX4073 Papu 1.00

2 05-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 2.00

3 06-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 3.00

4 07-11-2025 . UP 80 FH8063 Vivek 1.00
UP 80 DB8909. . Ranjeet ' 2.00

UP 80 DX4073 Papu 3.00

5 08-11-2025 UP 80 FH8063 " Vivek 2.00
UP 80 DB8909: Ranjeet 2.00

UP 80 DX4073 Papu 3.00

6 09-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00

UP 80 DX4073 Papu 1.00
7 10-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 ' Papu 2.00
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SLN. Date Tanker No. " Tanker Driver Name Numbers of Round
1 J11-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 1.00
2 [12-11-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 2.00
3 [13-11-2025 UP 80 FH8063 . Vivek 2.00
UP 80 DB8909 Ranjeet 1.00
UP 80 DX4073 Papu 3.00
4  [14-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 1.00
5  [15-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 2.00
6 [16-11-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909. Ranjeet 3.00
UP 80 DX4073 Papu 2.00
7 |17-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909' Ranjeet 2.00
UP 80 DX4073 Papu 1.00
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SL.N. Date - Tanker No. " Tanker Driver Name Numbers of Round
1 18-11-2025 UP 80 FH8063  Vivek 1.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 . Papu 2.00
2 19-11-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 | Ranjeet 2.00
UP 80 DX4073 Papu 2.00
3 20-11-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8&909 Ranjeet 3.00
UP 80 DX4073 Papu 1.00
4 21-11-2025. UP 80 FH8063 : Vivek 3.00
UP 80 DBR909 Ranjeet 3.00
UP 80 DX4073 © Papu 2.00
5 22-11-2025 UP 80 FH8063 ~ Vivek 3.00
UP 80 DB8909 Ranjeet: 3.00
UP 80 DX4073 Papu 3.00
6 23-11-2025 UP 80 FH8063 ' Vivek 1.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 3.00
7 24-11-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 3.00
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SLN. Date Tanker No. Tanker Driver Name Numbers of Round

1 25-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00

UP 80 DX4073 Papu 1.00

2 [26-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00

UP 80 DX4073 Papu 2.00

3 27-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 1.00

4 28-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00

UP 80 DX4073 Papu 2.00

5 29-11-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00

UP 80 DX4073 Papu 2.00

6 30-11-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 2.00
7 01-12-2025 UP 80 FH8063 - Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 1.00
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SLN. Date Tanker No. Tanker Driver Name Numbers of Round

1 02-12-2025" UP 80 FHR063 Vivek 2.00
UP 80 DB8909 Ranjeet 2.00

UP 80 DX4073 Papu 3.00

2 [03-122025  [UP 80 FH80G3 “Vivek 3.00
UP 80 DB8909 Ranjeet 2.00

UP 80 DX4073 Papu 1.00

3 04-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB&909 Ranjeet 2.00

UP 80 DX4073 Papu 2.00

4 05-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 1.00

5 06-12-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 Ranjeet 2.00

UP 80 DX4073 - Papu 2.00

6  07-12-2025 __|UP 80 FH8063. Vivek 100
UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 1.00

7 [08.12-2025 __ |UP 80 FH8063 Vivek 2.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 1.00




FR BT TH— TR A8 W) Az

578

s . TER W geRT AR d@ (Agiel o @ 3T ) B
STel ARG B AR v g o fred A 10 S B |
SLN. Date Tanker No. Tanker Driver Name Numbers of Round
1 09-12-2025 UP 80 FH8063' Vivek 3.00
UP 80 DB8909 Ranjcet 2.00
UP 80 DX4073 Papu 2.00
2 10-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 1.00
3 11-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 2.00
4 12-12-2025 UP 80 FH8063 . Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073, Papu 2.00
5 13-12-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 2.00
6 14-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 1.00
7 15-12-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909. Ranjeet 2.00
UP 80 DX4073 Papu 2.00
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Qo
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SLN. Date Tanker No. Tanker Driver Name Numbers of Round

1 16-12-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 Ranjeet 1.00

UP 80 DX4073 Papu 3.00

2 |17-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00

UP 80 DX4073 Papu 1.00

3 18-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 2.00

4 19-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 3.00

5 20-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 1.00

6 21-12-2025 UP 80 FH8063 Vivek 3.00
' UP 80 DB8909 .Ranjeet 2.00

UP 80 DX4073 Papu 3.00
7 22-12-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 2.00

©
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SLN. Dat ; - -
ate Tanker No. Tanker Driver Name Numbers of Round
1 Rl . '
2025 UP 80 FHR063 Vivek 3.00
UP 80 DB8909 ‘Ranjeet 3.00
UP 80 DX4073 Papu 1.00
2 24-12-2025 UP 80 FHS063 Vivek 2.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 2.00
3 25-12-2025 UP 80 FH8063 Vivek 2.00
' UP 80 DB8909 Ranjeet 1.00
UP 80 DX4073 Papu 3.00
4 26-12-2025° UP 80 FHR063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 1.00
5 [27-12-2025 UP 80 FH8063 “Vivek 3.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 2.00
6 |28-12-2025 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 2.00
7 |29-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 1.00
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FSI'N' Date Tanker No. Tanker Driver Name Numbers of Round
1 30-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 1.00
2 31-12-2025 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 2.00
3 01-01-2026 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 .Ranjeet 3.00
UP 80 DX4073 Papu 1.00
4 02-01-2026 UP 80 FH8063 Vivek 3.00
UTP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 2.00
- 03-01-2026 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 2.00
6 04-01-2026. UP 80 FH8063 Vivek 2.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 2.00
T 05-01-2026 UP 80 FH8063 " Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 Papu 1.00
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SL.N. Date ‘ Tanker No. _ Tanker Driver Name Numbers of Round
1 06-01-2026 - |UP 80 FHR8063 Vivek . 2.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 . Papu 2.00
2 07-01-2026 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 2.00
UP 80 DX4073 : Papu 1.00
3 08-01-2026 UP 80 FHB8063 Vivek 1.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 2.00
4 09-01-2026 UP 80 FH8063 - Vivek 2.00
: UP 80 DB8909 ' Ranjeet 2.00
UP 80 DX4073 Papu 2.00
5 10-01-2026 UP 80 FH8063 Vivek 2.00
UP 80 DB8909 . Ranjeet 3.00
UP 80 DX4073 Papu 1.00
6 11-01-2026 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 2.00
7 12-01-2026 UP 80 FH8063 Vivek 3.00
UP 80 DB8909 Ranjeet 3.00
UP 80 DX4073 Papu 3.00
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SL.N. 2

N Date Tanker No. Tanker Driver Name Numbers of Round

1 13-01-2026 UP 80 FH8063 Vivek 2.00

UP 80 DB8909 Ranjeet 1.00

UP 80 DX4073 Papu 3.00

2 14-01-2026 UP 80 FH8063 Vivek 3.00

UP 80 DB8909 Ranjeet 2.00

UP 80 DX4073 Papu 1.00

3 15-01-2026 UP 80 FH8063 Vivek 3.00

UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 2.00

4 16-01-2026 UP 80 FH8063 Vivek 3.00

UP 80 DB&909 Ranjeet 3.00

UP 80 DX4073 Papu 3.00

5 17-01-2026 UP 80 FH8063 Vivek 3.00

UP 80 DB8909 Ranjeet 3.00

UP 80 DX4073 Papu 1.00

6 18-01-2026 UP 80 FH8063 Vivek 3.00

UP 80 DB8%909 Ranjeet 2.00

UP 80 DX4073 Papu 3.00

7 19-01-2026 UP 80 FH8063 Vivek 2.00

UP 80 DB8909 -Ranjeet 3.00

UP 80 DX4073 Papu 2.00
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